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Milk Chilli... Plot At Bba.b'a 
la Himacbal Pradelb 

2508. SHRI SITARAM KESRI : Will 
Ihe Minioler of FOOD AND AGRI. 
CULTURE be pleased to Slale 

(a) whelber a milk chilling planl was 
recenlly inauarated al Bhambla in Himachal 
Pradesh; 

(b) if so, Ihe estimated cost of the said 
plant and its capacity; and 

(c) whether Government have plans to 
sel up similar plants in other Slales also? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD. AGRICULTURE, 
C< MMUNITY DEVELOPMENT AND 
CCOPERATION (SHRI ANNASAHIB 
S~.IND£)·: la) Yes. Sir. A milk chiWng 
pI: nt was inaugrated al Rhbmbla in 
Himachal Pradesb on 31s1 Oct,,"er 1970. 

(b) The esitmated cosl of the planl is 
abOUI Rs.3 lakh. and has a capacily 10 
chill 2,000 Iitre, of milk per day. 

(c) Milk cbilling plant< a< adiu", .. 10 
main dair) projects are being .. tabti· hed by 
the various Slates Governmen.. Central 
financial assis(ance for cetting up suC'h 
plant will be given as per approved pattern 
of assislance laid down by Ihe Government 
nf India for dairy de\'elopnenl programme. 

Production of Feature: Films wilh Central 
GoverDDlent Financial Alsist ncc: 

2509. SHRI HIMATSINGKA: Will 
the Minisler of INFORMA nON AND 
BROADCASTING AND COMMUNICA· 
TlONS 1>. pleased 10 state the details of 
financial asc;,islancc p:iven and proposed to 
be given by the Cenfral! Go\crnment for the 
produl..:tioD of feature films during the 
current year indicating the names of tbe 
CillO, and tbe producers and tbeir 
Directors 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF INFORMA TION 
AND BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUl'dCATIONS 
(SHRI I. K.. .GUJRAL): A slatem.nl 
containinl tbe requisite inCormation i. laid 

on the Table of the House. [Plaut/ III 
Librlll')I Se~ No. LT.440SJ70J 

AdmlalstratlYe OUl_ of Birla Group of 
Comp.nlea clo..,d In Calcatta 

2510. SHRI S. M. KRISHNA: Will 
the Minister of LABOUR AND REHABI. 
LITATION be pleased to state: 

(a) tbe names of the Adrninistra live 
Offices of the Birla Group of Companies 
which bave closed their offices at Calcutt. 
during Ihe la,t one }ear; 

(b) whether Governmeot propose! t3" 
bold talks witb Ihe Birlas to reopen their 
Administrative Offices in Calcutta; and 

(C) if so. tbe details thereof and Ibe 
decision arrived at 1 

THE I\.ofINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI. 
VAYYA) (a) to (c). The information is 
being collected and would be laid on tbe 
Table of the House after it is received. 

ReeDYery of Senaml Laad and Dillriballoa 
of Yested Land ia West Bengal 

2SII. SHRI JYOTIR MOY BA ~U 
Will tbe Mmbter of FOOD AND AURI. 
CULTURE be pleased to slate: 

(a) the recovery of Benami Land in 
West Benlal year.wise from 1968 to 1970; 
and 

(b) tbe distribulion of Go •• roment 
vested land in West Bengal to I"ndles. 
agricultural labour families, )ear·wise from 
1968 to 19701 

THE MINISTER OF STATE IN T.HE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY .DEVELOPMENT AND 
COOPERATION (SHKI ANNASAHIB· 
SHINDE): (a) In accordance with the 
information sO far made available by Ihe 
Slate Go.eroment. 865, 5~3 acres of agri. 
cull ural land in khas possession of inter-
mediaires have veste j in the State lIptO 
Sept!mber, 1970 as against 731, S .\9 acres 
reported upto June. 1969 aod about 5 lakhs 
acres upto 1967 wboa the sre:ia,llIr.ive for' 
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detection of land held clandestiael,. in 
excess of ceiliaa by big landowner. ·was 
initiated. 

(b) 347,055 aera bave been distribu. 
ted upto September, 1970 to landless 
agricu-ltural labourers 'Bad cultivators owning 
leiS tban 2 acres of I.nd as against 264,000 
aeres reported to be dislributed uplO 
June, 1969 and 189,338 acres distributed 
upto 196-7. 

A.an •• ent of Wodd.g .Jouraalilts Acl 

2512. SHRI JYOTIRMOY BASU _ill . the MiniSler of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whdher th. Editor "A.m.ira B,za. 
Par.ika", Calculla ,e~ently made a slate. 
ment that be bas allained tbe age of 71 and 
be is still continuing as tbe owner·Editor; 

(b if so, whether the attention of 
Government bas been drawn 10 Ibe faci tbat 
tbe Working Journalist Editors are made 10 
retire al tbe age of 60 and even before; 

(c\ whetber it has been brougbl to tbe 
notice of Governmenl tbat tbe Editor of 
"AmrifG Bazar Palrika··, Calcutta, is also 
tbe owner of the said paper; and 

Cd) is so, whetber he is considering 10 
take steps for amending the WorkinB 
Journalists Act in a wa) so tbat the same 
age of retirement is. enforced on both the 
Working Journalist Editor and Ibe owner· 
Editor? 

THE MINI<jTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI· 
VAYY AI Ca> No sucb slatement has been 
brougbl to tbe notice of Goyernment. 

Cb) No, Sir. 

(c> No, Sir. 

(d) Docs not orase. 

Ata .. d Wbeat Supplied to Flood A"ected . Areas of weSt Beagal 

2513. SHRI JYOTIRMOY BASU: 
Will the Minister of FOOD AND AOIU· 
CULTU8.a be plcucd &0 state: 

(a> tbe total quantity of Ata andwbeat 
sanctioned and actually disbursed by the 
West Bengal Goyemment for the flood 
affected areas during tbe period June to 
Oc\ober,1970; 

(b) tbe quantity allotted io tbe name 
of each distribution; and 

(c) the basis and principle of lelection 
of persons for distribution of Ata and Wbeat 
for flood.affected areas ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE 
COMMUNITY DBVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB· 
SHINDEj (0) to (c). The information 
is beinl! collected and will be laid on Ibe 
Table of tbe Sabba. 

Oereaee Publicity 

2514. SHRI SHASHI BHUSHAN: 
Will the Mini.ter oflNFORMATlON AND 
BROADCASTING AND COMMUNICA· 
TIONS be pleased to state: 

(a) whether with a measure to meet 
Ibe quali,ative needs of defence publicity, 
the inlegration uf pubhcily and juurnahstic 
posts in the Dnectorate of Pubhc Relations 
(Ddence) witb the Central Inh>rmation 
SerYice bad been approved in principle loog 
back; 

(b) wbether Ibe decision h .. since 
been implcmcoted; 

(c) if 00, the detail. thereof and if 
Dot, the reasons fur the delay in implement .. 
ing it; and 

(d) the lime by wbich the decision is 
likely to be implemented ./ 

THE MINISTt,R OF STATE IN THE 
MINISTRY OF INFORMATION AN.) 
BRODCASTING, AND IN THE DEPART· 
MENT OF COMMUNICATIONS (SHRI 
I. K. GUJRAL): lal Yes, Sir. 

(b) No, Sir. 

(cl and (d). The proposal of inte8ratioo 
was earlier approved by tbe U •. P. S. C. ooly 
in.p,inciple. LatH,lbe, daired a .If Cum.i. 




